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0 )

(2)

Ibl Primary market activity In terms ol raising ol
capital by companies is influenced by performance o 
secondary market, performance ot real sector, investment
plans of companies etc.

(C\ In o rd e r to  e n co u ra g e  inve s tm e n t in the cap ita l
m arke t, the fo llo w in g  steps have been take n  by G overnm ent.

Dividend in the hands of shareholders is now 
exempted from income tax,

To encourage investment, the iimit of 
investment under section 88 of the Income Ta 
Act is increased from Rs. 60,000 to Rs. 70,000 
where investment is made in aPProv®d 
debentures or equity shares of public 
companies engaged in the area of new 
infrastructure facility or in the Power sec,° r' 
Investments in mutual funds which, in tu £  
invest in the above debt instruments would also 
be eligible for the rebate.

Long term capital gains is exempted from tax 
if net consideration received or accruing from 
the transfer of the capital asset Is invested n 
specified assets for three years or alternative y,
H the entire capital gains are invested in specific 
assets for seven years.

Enactment of the Depository Legislation and 
s S  up ot the depository to surf senpless 
trading in the secondary market, and

Reduction in the minimum application size to 
Rs 2000 from Rs. 5000 to encourage small 
investors to subscribe to new issues.

MMTC Projectrs in Orissa 

,710, SHRI K.P. SINGH DEO : Will the Miniate, ot 
COMMERCE be pleased to state :

(3)

(ai whether Minerals and Metals Trading Corpora­
tion has any proposal to launch three major projects in Orissa,

(b) if so, the details of these projects;

(c) whether the Government propose to start those 
projects during the Ninth Plan; and

(d) if so, the location, the estimate cost and the 
employment generation potentiality of those projects,

THE MINISTER OF STATE OF THE MINISTRY'OF 
- n . . . , r R r F  / h r  BOLLA BULLI RAMAIAH) : (a) and (b) 
MMTC isthe major promoter in Neelachal Ispat Nigam Limited 
S c h  is setting up 1.1 million tonnes per annum stee wire 
rods steel billets and pig iron plant at K a lin g a n a g a r in Jaipur 
District of Orissa. The o th e r promoters participating 
o o ect are Govt, of Orissa, MECON and some fo re ig n  
investors MMTC also  propose to take up an equity for setting 
‘u°p a“ lant to. manulacture ot Blast Fyrnace grade 
metallurgical coke with an ir in a n e d ca p a e iy o lB M a kn  
tonnes per annum at K a lin g a n a g ar, Jaipur District of Oris 
i„  th , same complex as NINL. The third map, pro ect tor 
which feasibility studies were conducted by MMTC relates 
r i r X e s e n t  tal, weathe, porf a. Gopalpu, to deep 
rtraii all weather port This project is now being pursued by 
the Government K r is s a  and MMTC has no turfher role m

it.

(4)

(5)

(C) Both NINL and KMCL project 
production by 2 0 0 0 -2 0 0 1 .

(b) The details are as under :-

NINL

(i) Location Kalinganagar

(ii) Capital
outlay

Rs. 1510 crores

(III) Employment
generation
potentiality

Around 1700

KMCI 
Kalinganagar 

Rs. 480 crores

Around 350


